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Spending on social media advertisement

873. SHRI MALLIKARJUN KHARGE: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether Government 1s giving advertisements for its various schemes and

programs on social media platforms;
{by if so, the details thereof;

{c) the amount of expenditure of Government behind social media advertising

over the last five years;

{d) whether Government plans to increase its spending on social media

advertisement; and

{ey if so, the total increase in social media advertising that Government is

planning?

THE MINISTER OF INFORMATION AND BROADCASTING (SHRI PRAKASH
JTAVADEKAR): (a) and (b) The Bureau of Outreach and Communication (BOC) under
the Ministry of Information and Broadcasting undertakes awareness campaigns for
dissemination of information about the Schemes and programmes of Government through

various media platforms including social media platforms.

{c) to (e) The media plans in respect of awareness campaigns undertaken by BOC
are [nalized keeping in view the requirements, target audience and budget availability,

as indicated by the concerned Ministries/Departments.

BOC has undertaken only one campaign on social media in June, 2015 in last five

years from 2015-16 to 2019-20, involving a total expenditure of T 21.66 lakh.
Regulating contents of Government advertisements

874 SHRI PRASANNA ACHARYA : Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether it is a fact that the Supreme Court passed an order in 2015 to
constitute panels at Central and State level to formulate policy and regulate the contents
of Government advertisements, if so, the status of implementation of the Supreme Court

order;
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(by the parameter of releasing Government advertisements to print media and

the electronic media; and

{c) the total amount spent against Government advertisements and the

percentage of share between national and regional media?

THE MINISTER OF INFORMATION AND BROADCASTING (SHRI PRAKASH
JAVADEKAR): (a) Hon'ble Supreme Court in judgement dated 13.05.2015 in WP No. 13/
2013 and 197/2004 had directed the Central and State Governments to constitute a
Three Member Committee to ensure implementation of guidelines on public advertisement,
as laid out in this judgement. A Three Member Committee for Content Regulation of
Government Advertisements {(CCRGA) has been constituted by the Central Government,
which addresses complaints from general public on violation of guidelines on public
advertisement and also takes suwo-motu cognizance of any violation/deviation of

Government advertisements from these guidelines and recommends corrective action.

{b) and (c) The awareness campaigns are undertaken by Bureau of Outreach and
Communication (BOC) in different media vehicles as per parameters and other terms and
conditions specified in the Policy Guidelines which are available on the website of BOC
i.e www.davpnic.in. The expenditure incurred on campaigns undertaken by BOC in

Print and Electronic media during last three years is as under:—

(Expenditure in ¥ crore)

Media 2017-18 201819 201920
Print 46222 301.03 12918
TV 10987 12311 25.68

No categorization of expenditure at national and regional level in these media is

centrally maintained.
Water stressed households

875. DR. VIKAS MAHATME: Will the Minister of JAL SHAKTI be pleased to

state:
{a) the number of water-stressed households in the country, State-wise;

{b) the steps taken by Government to address the issue;



